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Night Landing Faeiltties «t (Ftelkot 
Airport

8659. SHRr BALVANT l\̂ ANWAR: WUI 
the {Minister of CIVIL AVIATION be pleased 
to state;

(a) whether there are no facilities for 
night landing and night-take off at Rajkot 
Airport; and

(b) if so, the steps taken to make these 
facilities available at Rajkot Airport?

THE MINISTER OF ENERGY AND 
MINISTER OF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) Night landing fa­
cilities and night take-off facilities are avail­
able at Rajkot Airport.

(b) Does not arise.

Power Breakdown In West Delhi

8660. SHRI TEJ NARAYAN SINGH: 
Will the Minister of ENERGY be pleased to 
state:

(a) whether there are frequent power 
breakdowns in many areas of West Delhi 
causing lot of hardship to the residents dur­
ing the summer:

(b) if so, the reasons thereof; and

(c) the remedial measures taken to 
avoid the frequent breakdowns and arrange 
regular supply of power in these areas par­
ticularly in Ram Nagar, Choukhandi. 
Mukhram Garden and Sant Nagar?

THE MINISTER OF ENERGY AND 
MINISTEROF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) to (c). According 
to DESU» the power supply positk>n in the 
varbus areas of West Delhi is by and large 
satisfactory. Adequate arrangements already 
exist for attending to the ufiloreseen power

breakdowns. Routine maintenance and 
augnfientatlon of the distribution system is 
also carried out regularly to ensure regular 
supply in the various areas.

Transfer of Elactrlclty Connections

8661. SHRI DILIP SINGH JU DEO: 
SHRI SANAT KUMAR MAN- 

DAL:
SHRI RESHAM LAL JANGDE:

Will the Ministerof ENERGY be pleased 
to state:

(a) the number of cases pending in 
various Zonal offices of the Delhi Electric 
Supply Undertaking regarding transfer of 
domestic consumption electricity connec­
tions and the security deposits;

(b) the break up of tnese cases accord­
ing to the period for which these are pending;

(c) the reasons-for the delay in taking 
action on these cases;

(d) the time by which the pending cases 
will be disposed off; and

(e) the measure whbh 'Government 
propose to take to streamline and simplify 
the existing procedure for the transfer and 
refund of security deposits?

THE MINISTER OF ENERGY AND 
MINISTER OF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) to (e). The infor- 
matk>n is being collected and will be taki on 
the Table of the House.

Flight to Bhubanaswar fn>m diffarant 
placiia

8662. SHRI GOPI NATH GAJAPATHI: 
Will the Minister of CIVft. AVIATION be 
pleased to state:


